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DEPARTMENTAL EXAMINATION FOR U.D.Cs.

1238. DR. BHAI MAHAVIR : Will the
Minister of HOME AFFAIRS be pleased
to state :

(a) whether it is a fact that the Union Public
Service Commission was to hold recently a
limited Departmental Examination for filling
up of certain posts of Upper Division Clerks in
the Central Government;

(b) the number of such vacancies to be
filled up and the applications received therefor;

(c) the reasons which
vernment not to hold that test;

(d) whether these posts of jU.D.Cs. could
be filled up without conducing the test; and

influenced Go-

(e) whether the vacancies have been filled
up from amongst ihe eligible candidates, if not,
why not?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) to () As
provided in the C.S.C.S. Rules, 1962, the first
Departmental Examination for U.D.Cs. was
scheduled to be held by the U.RS.C. in
December, 1966 for which 2651 applications
were received by them. The number of
vacancies to be filled from that Examination
was not notified. The Examination was
cancelled because of representations against
certain conditions of eligibility. Until the
Examination is held, the vacancies in the grade
of UD.C. in the C.S.C.S. have been and will
continue to be filled by promotions from
amongst eligible L.D.Cs. as provided in the
C.S. C.S. Rules, 1962.

TEMPORARY LOWER DIVISION CLERKS

1239. DR. BHAI MAHAVIR : Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether it is a fact that a large number of
Lower Division Clerks, who have put in more
than 10 years of qualifying service in
Ministries/Departments and various offices
under them, are still temporary ;

(b) if so, the number of such employees; and

(c) the reasons which have so far weighed
with Government in not initiating their cases
for permanency notwithstanding their good
records of service and their likely continuation
in service indefinitely?

[18 DEC.

1968] to Questions 4620

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) and (b)
There were 1622 temporary Lower Division
Clerks in the Central Secretariat Clerical
Service with more than ten years service as on
Ist August, 1968.

(c) Confirmation of the officers depends on
the number of permanent vacancies and
suitability of the officers for confirmation.
After decentralisation the cadre authorities
have been delegated powers to review and
refix the authorised permanent strength of the
decentralised grades as on lst May, of each
year. For doing so guiding principles have
been laid down. The attention of all
Ministeries/Departments has been repeatedly
drawn to the need for regular review and
refixation of the authorised permanent strength
and effecting confirmations against such
refixed permanent strength.
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t [JOURNALISTS INJURED IN POLICE LATHI-
CHARGE

1240. SHRI RAJNARAIN
SHRI REWATI KANT SINHA : SHRI
G. BARBORA :

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether it is a fact that journalists and
photographers were badly beaten by the police
on the 19th September, 1968 at the
Indraprastha Bhavan, New Delhi;

(b) what is the number and names of the
photographers and journalists of news agencies
who were beaten by the police;

(c) whelher the injured journalists and the
photographers were taken to the hospital by the
police or whether they themselves went there;

(d) whether it is a fact that the repre-
sentative of Samachar Bharati, when
discharged from hospital, was threatened to be
sent to Tihar Jail by the police and was
released only when he signed a statement to
the effect that he had nothing to say against the
police; and

(e) what are the names of the journalists who
ware given compensation as per decision of
Government together with the dates of
payment ?]

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) and
(b) No reports regarding any injuries suffered
by any journalists were made to tha police.
However, the Deputy Commissioner, Delhi,
who was asked to make inquiries into the
happenings in and around Indraprastha
Bhavan on 19th September, 1968, has reported
that three pressmsn— Shri A. K. Sen, Shri A. R.
Vig, and Shri Verma—who had received injuries
in connection with the incidents in the
Indraprastha Estate on 19th September, 1968,
appeared before him. Besides, another
journalist, Shri Manmohan Prasad, is reported
to have sustained injuries.

(c) The injured journalists went to the
hospital themselves.

t[ ] English translation.

[RAJYA SABHA |

to Questions 4622

(d) No, Sir.

(€) Action to disburse the amounts
sanctioned as ex-gratia grants is being taken
by the Delhi Administration.
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CAPTURE OF M1zO REBELS

1241. SARDAR RAM SINGH :Will the
Minister of HOME AFFAIRS be
pleased to state

(a) whether it is a fact that a large number
of Mizo rebels have been captured during the
last two months;

(b) whether the Mizos were planning for an
armed encounter; and

(c) if'so, what is the present situation?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA)

(@) A large number of rebels have
surrendereo in response to the offer of amnesty
during the last two months.

(b) Mizo rebels have been indulging in
armed hostilities and operations by the Security
Forces are continuing.

(c) Constant vigilance is exercised to deal
with activity of the hostiles. The situation is
steadily improving.

t[ ] Hindi translation.



